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Cncult Bench 
LUCKNOW, 

Ceatral Administrative Tribunal 

Circuit Bench Lucknpw 
ibil9  1 '-"1-4L-1  

T.,t'..N0.1053 Of 1987W 

(W.P.No.2457/82) 	p< 

S.F.H.Zaidi   Applicant/petitioner 

Versus 

Union of India   Resoonients 

Hons b7e Mr.Justice U.C.Srivastava, V.C. 
Hons b1c1  Mr .,.4 3  lrthi. A.M. 

Dated: 5.7.1991. 

Sri Anil Srimstcwa states that his ap ,licat- 
A100*Nnas become infructous as applicdnt has 
alfA been promote. An application al,-yic with 

n atfavit with promotia% order has been filed. 
Ihe 	application is accordingly dismissed 

„havi_lr een infructous with the observation that 

kgxl°  will be open for the applicant to agitate 

dre the department 6f there is any disbuLe 

regarding date of promotion,o order as to cost. 

R.S.M. 


